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tbe Board ba v. recommended certain 
meaurea &0 arep up the level of performaoc. 
to achieve tbe loal of eradicatioD of 
illiteracy in tbe a,co.roup IS·3' hy 1990. 
Tbe modalitiea and luideliDe. rel'liDS to 
lauachin. a mals movement for functional 
literac, are UDder coaaider.tioD. • 

Dlffi .. ulties due to new Timings in 
e.G ".S DlspeDsarlel 

545. DR. O.S. RAJHANS : 
SHRI ANANTA PRAS~D SETHI: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to .tate: 

<a) whether Government are aware that 
tbe aenera) pubJic at Jarae bas been faciDI 
difficulties iD Bettini medicines and treat-
ment due to DC'" timinll in C G.H.S 
Dilpenlarles; 

(b) whother it i. a fact that due to 5 
day. week in Government offices which 
start from 9 A.M. the Government empJoyees 
caDDot attend eveD CGHS dlspensariel In 

tbe mOl nina ; 

(c) whetber Government would alaiD 
cbanle the COHS dispensaries timiDgl 
keeping in view the hardships faced by the 
Government employees; and 

(d) If DOt, tbe realODS therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HBALTH (SHRI 
YOOENDRA MA:KWANA): (a) to (d) 
The new tlmin.1 for tbe COHS dilpcnaaries 
bave bceD iotroduced from IOtb JUDe, 1985 
on an experimental balil. CertaiD rcpracn .. 
tationl bave beeD received for reatoratioD of 
old timin,I. The po,itioD will be reviewed 
after experimeatal .ta,e is over. 

N.". Item CaptlODed I·SlImmml 
Centres Bulge la DeJbl" 

546. DR. G.S. RAIHANS: Will the 
Mimlter 0' HEALTH AND FAMILY 
WELFARE be ple.sed to state: 

(a) whether Ooverameat'. alleation ba. 
beea drawn to a preaa newl item cap'ioud 
"SlimmiDI ccntres bulle in Delbi" appeared 
in ladiaa Expret. dated 16 June, 1985 ; 

(b) if 10, whether Gov.rlUDeDt are 
• war. tbat lbe .JImmie. OIDt,. iD Delbi 

are u.ia, dru,1 by mixiDI tbe •• me ia ,. 
diet; 

(c) whetber his Miniltry propoaes to 
make a thorouah inve,ti,atioa about tb. 
device of the slimming ccntres ; and 

(d) if Dot, tbe reaaODI therelor and 
furtber steps Government have takea/pro-
pOled to take to safeguard the interest of 
tbe innocent public? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA· 
NAND) : <a) Yes, SIr. 

(b) Government are not aware of aD, 
such mixture of dru,s witb diets. 

(c) and (d) Government do Dot cOD.ider 
tbat tbere are any overwbelmin. reaSOD. 10 
order a tborough investigation about tbe 
llimminl centr ••. 

Collision betweea Shahjabaapur -T_kpur 
Express aDd Tractor Trolley between 

Sbabjah.npur and Ntgobi St.tioa. 

547. SHRI M. RAOHUMA REDDY, 
SHRI DHARAM PAL SINGH 

MALIK: Will th. MiDiater of RAILWAYS 
be plealed to .tate : 

(a) whether Government'. aUentioD baa 
been drawa to tbe newl item "3 killed II 
train rami into trone," appcariol iD tbe 
HindultaD Timea dated 16 June 19~5 wber.i. 
it hal been reported tbat Sb.bjabanpur-
TaDakpur Express plouabed iDtO lb. tractor 
troney straDded at a crolsiDI bet,,_ 
Shabjabanpul and Nilobi Stations of NER 
on 15 June, 1985 ; 

(b) if 10, eatima~d loss of live. aDcI 
property; 

te) whether any inquiry bas .iDee bceo 
cODducted ; and 

Cd) if '0, the details tbereof , 

THB MINISTER OF STATB IN TH2 
tdlNISTRY OP RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) aM (bt 
Yea, Sir. 147 DD. metre pup SbabjabaapW'-
Tawpur Fal' 'UleDI. rammed iato. 
tr.ctor trolley No. 4427 USW al a. 
uomaDDOCllnel GrOUtDi No. 57-<: at KID • 
65n·B bet"'D Sbabbezaepr aad NilOlai 




